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monwealth Countries. The extent to 
which she will succeed in securing 
safeguards for the trade of the Com-
monwealth Countries depends, to no 
small extent, On the attitude of the 
Members of the European Economic 
Community. We have, therefore, felt 
it necessary to present our own case 
directly to the members of the Euro-
pean Economic Community. The 
appointment of Shri K. B. Lall as 
Ambassador to the EuroPean Econo-
mic Community has given us direct 
access to it. A Memorandum has been 
presented to the E.E.C. as well as to 
its member-countries and I placed a 
copy of it on the Table of the House. 
[Placed in Library. See No. LT-
191/62]. 

I would like to draw the attention 
Of the House particularly to Para V 
of the Memorandum where some of 
the practical solutions of the pro-
blems have been outlined. We trust 
that the countries of Western Europe 
which have shown great interest in 
India's dev~lopment plans will not 
fail to devise suitable and adequate 
safeguards for our export trade. The 
Members Of the Common Market 
have, over the last few years increas-
ed their trade both amongst them-
selves and with third countries in a 
remarkable manner. Our only dis-
appointment is that India has not 
benefited from this increase. 1 would 
appeal to the countries of the Com-
munity to provide effectively for ex-
pansion of our trade with them. 1 am 
sure they all agree that the expansion 
of our trade is the best way of enab-
ling us to repay the long term credits 
which we are receiving from the de-
'veloped countries and that we should 
have our due share' in their increas-
Ing imports. 

We shall have occasion to discuss 
these and other allied matters wIth 
the HOn'ble Mr. Duecan SalIdys, 'Sec-
retary of State for Ccmunonwealtb 
Relations in the British Gevermnent, 
during his ,fQrthcoming .nat to'India. 

Our Ambassador to the Community 
will also be with us during these dis-
cussions. Our approach as set out in 
the Memorandum is based on the 
right of free entry together with pre-
ferences which we have enjoyed in 
the U.K. market and of our rights 
under the GAT!'. We expect the U.K. 
and the Six to respect these rights and 
to strengthen our mutual trade and 
economic relations with the common 
market countries by a larger and in-
creasing voluume Of exports from 
India to the enlarged European Eco-
nomic Community. We shall conti-
nue our endeavours to this end. We 
hope there would be further occas-
sions when discussions could be con-
tinued on ministerial level in Europe. 

The House will appreciate that it 
is not 'possible for me to ~ive more 
details of the negotiations on the va-
rlQus issues involved. The Memo-
randum I have placed on the Table 
should give a broad indication of our 
approach and r shall nave occasion to 
make further statements Qn the sub-
ject at appropriate stages. 

12.51 Ius. 
BUSINESS ADVISQRY 

COMMITTEE 
SECOND REPoRT 

The ~inister of Parliamentary 
Mairs (Shri ~tya N~1Ul Sinha): 
Sir, with your permissiOn, I beg to 
move: 

"That this House agrees with 
the Second Report of the BtU!-
ness Advisory Committee pre-
sented to the House on the 11th 
June, 1962". 

Sbrl Hari VlsIma Kamath (Rosh-
allgabad): Sir,~n a Poinf af cla11flCa-
tion and r seek your guidance in the 
~tter, .!ind that is with regud to the 
li~sion ot the Committee W sit up to 
Six o'clock every day up to th8_ diJ-
cussion and passing of Finanee (No 
2).Bil.l. May,I, Bir, sugg~ an alter-
native t6 that! J aulllleat duit 'the 
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House may sit on one day, either to-
morrow or Friday, 'instead of on all 
the three or four days, as long as is 
necessary. I believe, Sir, you will 
recall that in the Provisional Parlia-
ment we had a night session and the 
Minister of Parliamentary Affairs 
gave us a bu1fet dinner on the lawDl 
of Parliament House. That will be a 
happy event here in this session too. 
If we sit on one day even up to nine 
o'clock and a bu1fet dinner is provid-
ed by the Minister of Parliamentary 
Affairs, I am sure the House will wel-
come it. 

Shri Satya Narayan Sinha: We will 
have to sit till eight o'clock 'in the 
night. 

Mr. Speaker: The House can just 
modify the motion before it if it SO 

clesires. There is a suggestion that 
mstead Of sitting one hour more 
every day after five o'clock we might 
lit all the three hours on one day. 
Probably it wil be difficult to main-
tain the quorum 

Shri Bari VIshnu Kamath: If there 
is a dinner? 

Mr. Speaker: Shri Kamath may 
have that temptation of dinner, others 
might not have. 

Shri Bari Vishnu KaJDath: Is he 
willing to give a dinner? In the Pro-
visional Parliament he did give. 

Mr. Speaker: That, probably, he 
could have discused privately with 
him. 

Shri Bari Vishnu Kamath: He is 
agreeable. 

. Shri B. P. Chatterjee (Nabadwip): 
At no time we have had any quorum 
yet. 
. Mr. Speaker: I shall now put the 
motion to the vote of the House. The 
question is: 

"That this House agrees with 
the Second Report of the Business 

Adivisory Committee presented to 
the House on the 11th June, 1962." 

The motion was adopted. 

12.54 hrs. 

DEMANDS FOR GRANTS-contd. 
MINISTRY OF FINANc.-contd. 

Mr. Speaker: The House will now 
take up further discussion on the 
Demands for Grants under the con-
trOl of the Ministry of Finance. Out of 
9 hours, 4 hours have been taken up 
and 5 hours remain. But at five o'cuock 
we have to applly the guillotine. 

Shri U. M. Trivedi (Mandsaur): 
If five hours are left, then the guillo-
tine will be at six o'clock. 

Mr. Speaker: Under the rules we 
have to apply it at five o'cuock and. 
therefore, that time ;hall have to be 
cut there. Let us proceed now-Shri 
Dhebar-

Shri U. N. Dhebar (Rajkot): Mr. 
~peaker, Sir, it was not my intention 
to trouble you and the House, but I 
have been noticing in a section of the 
Press. a certain kind of criticism 
following the statement the Finance 
'Minister was illeased to make on the 
question· of foreign exchange. I in a 
democracy, do realhe that everybody 
Jias got the right and the privilege to 
criticise howsoever one likes anything 
coming .from the Government or .the 
other side but I felt that I should re-
~nd the. House of certain circucstan-
ces. 

.In the first place. we· Imist. realise 
that po country in the w«;lrld has r!lised 
itself economically without foreign as-
sistance and India can be no exception 
to it. It is not the fault 6f the Finance 
Ministry of the Government of India 
or even tilE!'Government of India that 
it is trying to secure from outside aid 
and assistance to the ben possible 
extent. On the contrary, it doing 


